Through Speed Post
INTHE HIGH COURT OF DELHI AT NEW DELHI
F.No.637/Comp./DHC/No. 106 ] — Q8
Dated: _____ 0ty ‘fo Y /’/ 17,

From.
The Registrar General
Delhi High Court
New Delhi

To,

Sub: Quotation {for a software that can be used for bulk document signing
(PDI) and can work with all types of digital signature cards and CAS

Sir.

This court intends to purchase a software that can be used for bulk
document signing (PDF) and can work with all types of digital signature cards
and CAS for the use of this Court.

You are requested to submit quotation in a scaled envelope to the
undersigned on or before aL — Y- 27 ’éi The validity of rates should not be less

than 6 months.

The envelope should be addressed in the name of “Registrar General,
Delhi High Court, New Delhi” and the subject of this letter be superscribed on the

envelope. .

The quotation received after due date shall be summarily rejected.

Yours Truly.
(Keshav Kr. Bhat)
Joint Registrar (Comp.)
for Registrar General
]
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|. Dealing Assistant of Computer Cell, Delhi High Court
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(Jagtish Lal)
AOJ (Comp.)
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